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Identifying illegal immigrants who have obtained Aadhaar cards

1033. SHRI SALIM ANSARI: Will the Mimister of HOME AFFAIRS be pleased
to state:

(a)  whether it is a fact that illegal immigrants from Nepal, Bangladesh, Sri

Lanka and some Asian countries are mushrooming in the country;
(by if so, the details of illegal immigrants in various parts of the country;

(¢)  whether Government is aware that many illegal immigrants have obtained

Aadhaar cards through illegal means, and

(dy  if so, the details in this regard and the action taken to identify such illegal

immigrants who have obtained Aadhaar cards?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRT MULLAPPALLY RAMACHANDRAN): (a) and (b) A number of foreign
nationals, including those from Bangladesh, Sr Lanka and some Asian countries,
who have entered into the country on valid travel documents, have been found to
be overstaying. As per information available, 71,035 foreign nationals who had come
to India on valid travel documents were found to be overstaying in the country
as on 31st December, 2011. Citizens of Nepal entering India by land or air over
the Nepal border does not require a visa for entering into India and, therefore, the
Nepali population in India cannot be described as illegal migrants. There are also
reports of foreign nationals having entered the country without valid travel documents.
As entry of such foreign nationals into India is clandestine and surreptitious, it is
not possible to have accurate data of such illegal immigrants living in different parts

of the country.

(c¢) and (d) The mandate of the Unique Identification Authority of India (UIDAT)

is to issue unique identification numbers to all residents of the country.

The UID numbers are meant to prove only identity. It neither confers citizenship
nor it generates entitlements, which will be determined by the relevant statutory/

implementing authorities.
Action on Interpol notices concerning India

1034. SHRI PIYUSH GOYAL: Will the Minister of HOME AFFAIRS be pleased
to state:



